
GOVERNMENT OF INDIA 
HOME AFFAIRS

LOK SABHA

UNSTARRED QUESTION NO:240
ANSWERED ON:22.07.2003
FUNDS FOR NATURAL CALAMITIES
SRIKANTA DATTA NARASIMHARAJA WADIYAR

Will the Minister of HOME AFFAIRS be pleased to state:

(a) the funds allocated to various States to meet the expenditure incurred due to natural calamities during each of the last three years
till date; 

(b) the amount actually spent by various States in those years; 

(c) whether additional fund has been sought by various States particularly by the State Government of Karnataka; and 

(d) if so, the steps taken to enhance allocation during 2003-04?

Answer
MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI SWAMI CHINAMYANAND) 

(a): The details of allocation of Calamity Relief Fund (CRF) and additional assistance released from National Calamity Contingency
Fund during the years 2000-01, 2001-02, 2002-03 and 2003-04 are given in the Annexure. 

(b): The detailed accounts of the fund and the investment/utilization of funds are maintained by the State Governments and the
Accountants General. 

(c): This Ministry has not received memorandum from any State including Karnataka for additional funds on account of natural
calamities of the current year (except drought, which is handled by the Ministry of Agriculture). 

(d): Does not arise. 

Annexure 

Statement referred to in reply to Lok Sabha Unstarred Question No. 240 for 22-7-2003 

Details of allocation of Calamity Relief Fund (CRF) and the release of assistance from National Calamity Contingency Fund during
2000-01 to 2003-04. 

         (Rs. in Crore)

Sl. No. State   Total allocation of CRF for the years Total assistance released from NCCF 
         for the years (as on 16.7.2003)

    2000-01 2001-02 2002-03 2003-04  2000-01 2001-02 2002-03 2003-04

1  Andhra Pradesh   198.06  207.96  218.36  229.28   0  30.44  59.94  64.04
2  Arunachal Pradesh  12.02  12.62  13.25  13.92   2.00  0  12.78  0
3  Assam     101.49  106.57  111.89  117.49   0  0  0  0
4  Bihar    66.96  70.31  73.82  77.52   29.67  0  0  0
5  Chhattisgarh   27.47  28.84  30.29  31.80   40.00  42.88  100.68  26.83
6  Goa    1.24  1.30  1.37  1.44   0  0  0  0
7  Gujarat   161.40  169.47  177.94  186.84   585.00  994.37  23.29  5.15
8  Haryana   81.30  85.37  89.64  94.12   0  0  0  2.19
9  Himachal Pradesh  43.49  45.66  47.94  50.34   8.29  61.48  14.05  0.30
10  Jammu & Kashmir  34.90  36.65  38.48  40.40   0  23.20  0  0
11  Jharkhand   56.69  59.53  62.51  65.63   0  0  0  0
12  Karnataka   74.57  78.30  82.21  86.32   0  0  196.88  10.77
13  Kerala    67.24  70.61  74.14  77.84   0  0  0  0
14  Madhya Pradesh   62.64  65.76  69.04  72.51   35.00  22.72  183.34  23.88
15  Maharashtra   157.20  165.06  173.32  181.98   0  0  20.00  0
16  Manipur   2.87  3.01  3.16  3.32   0  0  7.07  0



17  Meghalaya   3.94  4.14  4.34  4.56   1.00  0  0  0
18  Mizoram   2.97  3.12  3.28  3.44   0  0  0  0
19  Nagaland   1.96  2.06  2.16  2.27   0  0  0  0
20  Orissa    109.47  114.94  120.69  126.72   35.00  114.62  21.84  0
21  Punjab    122.72  128.85  135.30  142.06   0  0  0  0
22  Rajasthan   207.00  217.35  228.22  239.63   85.00  78.97  434.08  477.41
23  Sikkim    6.91  7.25  7.62  8.00   0  0  0  0
24  Tamil Nadu   102.64  107.77  113.16  118.82   0  0  215.99  116.10
25  Tripura   5.20  5.46  5.73  6.02   0  0  0  0
26  Uttar Pradesh   146.27  153.59  161.27  169.33   0  0  310.06  0.98
27  Uttaranchal    32.37  33.98  35.68  37.47   0  0  0  0
28  West Bengal   101.10  106.16  111.47  117.04   103.25  0  0  0
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